IN THE NATIONAL GREQ%I‘RIBUNAL, NEW DELHI

in
Original Application No. 147/2024
Hardeep Sharma Vs. Ramesh Chand Arya & Ors.
With
Original Application No. 614/2022
Rasesh B Vissanji & Ors. Vs. State of Uttarakhand & Ors.

STATUS REPORT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD

1) That the above mentioned O.A. 147/2024 was listed for hearing on
08.08.2024. wherein the Hon’ble National Green Tribunal was pleased

to issue the following directions:

2. Respondent 13 shall place on record material on record what action
has been taken with regard to assessment of environment compensation
against the violators for illegal cutting of trees as per Joint Committee

report.

2) That in compliance with the aforesaid direction, it is humbly stated that

the Member Secretary, UKPCB vide office order bearing no.

g



UKPCB/HO/C&M-245/2024/8488ated  29.08.2024  constituted a
committee to assess the environmental compensation for illegal felling

of trees as there 1s no mechanism for the evaluation of environmental

compensation for the same.

3) That thereafter, various meetings of the aforesaid committee were
convened and the committee collectively arrived at the conclusion that
substitution method is proposed for the calculation of the ecological
value of a tree. The method entitled “Report of the committee on
establishing an environmental compensation framework for illegal tree

felling” is being marked and filed as Annexure No. -1 to this report.

4) The joint inspection committee in its report dated 16.04.2024 has
reported that the 718 trees of Mango (age 2 years to 50-year age), 334
trees of Litchi (6 to35 year age), 48 trees of Pear (6-year age) and 01 tree
of Jackfruit (age 15 year) on the site. And after calculation of the tress by
joint committee 94 trees of Mango, 57 trees of Litchi and 25 trees of pear

(a total of 176 trees) was found short on site.

5) As per the factors proposed by the committee for determining
environmental compensation for unlawful tree felling, the compensation
amount was calculated for a total of 176 trees, comprising 94 mango
trees, 57 litchi trees, and 29 nashpati (pear) trees. The total calculated
environmental compensation amounts to Rs. 67, 26.375 (Rupees Sixty-
Seven Lakh Twenty-Six Thousand and Three Hundred Seventy-Five
Only). The Environment compensation is calculated considering that all
the trees were in Good Conditions. Average height of trees, and average

diameter of tree is taken to calculate the tree area.

E‘l'—“-‘**- W~



6) The joint report submitted by theac%lanmittee constituted by the Hon’ble
NGT reflects various land pieces belonging to different landowners.
Therefore, the Regional Officer of the area has been directed to provide
details of the land containing the trees in question, along with the
respective landowners. In furtherance of same RO has sent a letter to
SDM, Kashipur. A copy of the letter to R.O. dated 06-11-2024 and SDM
dated 08-11-2024 is attached and marked as Annexure No. 2 ol this

report.

7) Once the details are received, the calculated environmental
compensation amount of Rs. 67, 26,375 (Rupees Sixty-Seven Lakh
Twenty-Six Thousand and Three Hundred Seventy-Five Only) will be

allocated accordingly.

8) That the above mentioned O.A. 614 of 2022 was listed for hearing on
12.09.2024, wherein the Hon’ble National Green Tribunal was pleased

to issue the following directions:

“]. Learned Counsel appearing for Uttarakhand Pollution Control
Board stated that he may be granted a month’s time to take aciion
with regard to assessment imposition of environmental compensation
for illegally cutting of trees and damage caused to the forest in
violation of Section 2 of Forest (Conservation) Act, 1980. He may file

action taken report by next date
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9) That in compliance with the afore-said direction, it is humbly stated that
he UKPCB has developed a mechanism/formula to assess the

cnvironmental compensation for illegal felling of trees.

10)  Since the joint committee report lacks details on illegal tree felling, a
committee has been constituted by the Member Secretary of UKPCB to
gather this information. The committee includes the following members:
1) Divisional Forest Officer (DFO), Almora; 2) Executive Engineer,
PWD. Almora; and 3) Regional Officer, UKPCB, Haldwani. The order

dated 06-11-2024 constituting this committee is being marked and filed

as Annexure No. 3 to this report.

Once the fact-finding committee submits its report, environmental

compensation will be imposed based on the developed formula.

This status report is respectfully submitted in OA No. 147/2024 along with
OA No. 614 of 2022 for the Hon'ble NGT's kind consideration on behalf of

Uttarakhand Pollution Control Board.

g

FYRAS
(Dr. Rajkumar Chaturvedi) (Pradeep Kumar Joshi)
Assistant Scientific Officer Environment Engineer
Uttarakhand Pollution Control Uttarakhand Pollution Control
Board Board

Uttarakhand Pollution Control Board
Dated: 11 November 2024
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Report of the Committee on
Establishing an Environmental
Compensation Framework for
Illegal Tree Felling

Annexure-1

Substitution  Method is proposed for
caleulation of the ecological value of a tree.
This method attempts to capture the scarcity
value of the resource (or the loss if the tree
is not available) and the cost of substituting
the same. A ‘trunk formula’ is used for
appraising the value of trees. It considers
the replacement cost of a sapling and
scaling it up to the larger specimen by using
a multiplying factor of the basal area of the
tree. It considers the species, size, condition,
and location of the tree. The rovalty value is
fo be substracted from the ecological value
of the tree to derive environment
compensation of an illegally felt tree.

The formula for Environment compensation
is as follows:

Environment Compensation = [Cost Factor
x Trunk area of Tree * Species Factor x
Condition Factor * Location Factor]-
Royalty Value

The species, condition, and location ratings
are considered to range from 0.5 to 1.0.

Uttarakhand Pollution Control Board
Gaura Devi Prayavaran Bhawan
46-B, I.T. Park, Dehradun
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Report of the Committee on Establishing an Environmental

Compensation Framework for Ilegal Tree felling.
Hon’ble NGT in the Original Application No 147/2024 Hardeep Singh Sharma
Vs Ramesh Chand Arya vide order dated 08.08.2024 directed State Pollution
Control Board to impose Environment Compensation on illegal tree felling. A
committee of officials of 03 institutions namely 1) Wild Life Institute of India,
Dehradun; 2) Indian Council for F orestry research and Education, Dehradun; 3)
Forest Research Institute, Dehradun was constituted on dated 29.08.2024 which
is convened by Member Secretary, SPCB.
Following Officjals have participated in the meeting of the committee: -
Dr Parag Madhukar Dhakate, Member Secretary, UKPCB
Dr B.S. Adhikari, Scientist-G, Wildlife Institute of India, Dehradun
Dr. Rajiv Pandey Scientist-F, ICFRE, Dehradun
Sh VedPal Singh, Sceintist-D, Forest Research Institute, Dehradun
The committee is assisted by officials of UKPCB namely Sh Pradeep Kumar
Joshi, Environment Engineer, Dr Ankur Kansal, Environment Engineer, Sh
Shubhash Chand Panwar, Asst. Environment Engineer and Dr Raj Kumar
Chaturvedi, Assistant Scientific Officer.
Trees have a key role to play in defining the structural, functional, and
environmental complexity and heterogeneity of the forest ecosystems (Jones
et al., 1997). The commiitee has referred various reports and it is observed that
the ecosystem services for the Uttarakhand Forests is reported in between Rs
95,112 Crore to Rs 193,904 Crore (Green Accounting of Forest resources---11FM,
2019). The committee has also referred study of S. Cullen, 2007; and G. Watson,
2001 regarding approach for valuation of a tree. Tree appraisals as reported by L.
Purcell, 2018 is also referred for deriving the formula for evaluation of the value
of a tree.
The committee has held its meeting on 7.10.2024, 15.10.2024, 25.10.2024, and

05.11.2024 and collectively arrived in the conclusion that the Substitution Method
1113
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shall be followed for calculation of the ecological value of a tree. This method

attempts to capture the scarcity value of the resource (or the loss if the tree is not

available) and the cost of substituting the same. A ‘trunk formula’ is used for

appraising the value of trees. It considers the replacement cost of a sapling and

scaling it up to the larger specimen by using a multiplying factor of the basal area

of the tree. It considers the species, size, condition, and location of the tree. The

royalty value, which the department has decided based on volume of tree to assess

its value in terms of rupees is to be substracted from the ecological value of the

tree to derive environment compensation of an illegally felt tree. The formula for

Environment compensation is as follows: -

Environment Compensation = [Cost Factor x Trunk area of Tree x Species

Factor x Condition Factor x Location Factor]-
Royalty Value

The species, condition, and location ratings are
considered to range from 0.5 to 1.0.

Description of Various Factors in the Environment Compensation

Formula: -
Factors Description
Trunk area The cross-section area of the tree trunk measured at breast
height.
Girth at Breast Height (GBH) (in cm) = 27r
Diameter (D) = 2r = GBH/Pie
Trunk Area (in cm?) = n(D/2)? = nD%4
Where, r is the radius of the tree at GBH in cm.
Note: If the GBH of the tree is not reported, then the average GBH
of a mature tree of the respective species shall be taken in to
consideration for calculation of Trunk Area of the tree. In case the
GBH/diameter is not available then the average GBH/diameter of
the respective species shall be taken in to account.
Cost Factor The full cost (estimated per unit of the cross-sectional area of the
(Sapling Cost + | trunk, i.e., per square centimeter) of a newly planted sapling that
Maintenance is at least 1.80 meters tall. Its derivation has two components: the
nursery gate price and the planting cost (transportation, planting,

2] a3
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materials, manure, fertilizers, immediate care, and management
costs, but not aftercare).

Thus, Cost factor is sum of sapling cost and Cost of
Transportation/planting etc.

Note: Department of Forest as well as Department of Horticulture
is used fto notify the sapling price Jrom time fo time. Such value of
a sampling shall be taken in to consideration. 1f, in any case, there
is no notified price, then the market price of such sapling in that
area where the tree is felt shall be taken in to consideration. In
General cost of transportation/ planting the sapling shall be taken
as Rs100/-

For example, a sapling of mango tree costs Rs 80/- so Cost Factor
shall be sum of Cost of sapling Rs 80/- and planting cost Rs 100/-
1e. Rs 180/-

Mountains are among the most vulnerable environments; they are
also a rich repository of biodiversity (Kumar and Sharma, 2016).
The Indian Himalayan Region (IHR), one of the most important
mountain ecosystems of the world, supports unique natural and
cultural diversity, manifested in the 18,440 plant species,
including 1,748 and 675 species of medicinal importance and wild
edibles, respectively (Negi and Gaur, 1994). In a recent study of
Western Himalayas (Bhatt, 2020) it reveals that the more diverse
plant communities support more diverse fauna communities, both
of which exist at mid-altitudinal zones of Himalaya.

‘Species Factor

Species factor is thus based on the spatial distribution of species
(altitude wise) in Uttarakhand clubbed with the priorities of the
species. The priority of the species is divided in three classes as
Low, Moderate and High. The details of priority of species are
provided as Annexure-I. Score card for the factor is reported
between 0.5 to 1.0 and detail is provided in next section of the
report.

Weightage of the species is higher if the tree is in higher altitude.
Weightage of different species is assigned based on the different
types and values of the tree.

Condition Factor | It is an assigned value between 0.5 to 1.0 based on the condition
of the tree which considers factors such as wounds, decay, storm
~| | damage, insect or disease damage, and form. It is based on the
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B observation. In case, the felt tree is not available, an average of
0.75 would be considered. Score card for the factor is reported in
detail in next section of the report.

Location Factor | It is based on the functional and aesthetic contribution that a tree
makes to a site and the importance of the location in the context
of the broader community. The location value lies between 0.5 and

1.0. Score card for the factor is reported in detail in next section
of the report.

Royalty Value For every tree which is felt, the Government has levied an amount
as a royalty. The amount of such Royalty is proposed to be
deducted and the final value so obtained will be termed as
Environment Compensation.

This is to clarify that the respective departments also obtained
penalty for illegal felling of trees, which is higher than the Royalty
value, but in the environment compensation regime only the
Royalty value will be considered.

B.  Indexing of Various Factors

B.1 Score Chart for Species Factor

Considering the higher ecological importance of trees located at higher
altitudes the Species classification is proposed based on the spatial
distribution of species (altitude wise) in Uttarakhand clubbed with the
priorities the species in Low, Moderate and High. Weightage of the species
is higher if the tree is in higher altitude. An indicative table containing
weightage of various tree species found in Uttarakhand is given under
Annexure-1. Score chart for species factor is as under: -

Area/ Weightage High Moderate | Low
Cool temperate-Subalpine 1.0 0.85 0.75
(2501-3300m asl)

Warm temperate to Subalpine 0.90 0.80 0.70
(2501-3000m asl) |
Sub-Tropical to Cool temperate | 0.80 0.70 0.60
(1501-2500m asl)

Tropical 0.75 0.60 0.50

(400-1500masty | | - o

-
Y
413 D\/
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B.2  Score Chart for Condition Factor

It is an assigned value between 0.5 and 1 based on the condition of the tree
which considers factors such as wounds, decay, storm damage, insect or
disease damage, and form. For simplicity’s sake, a tree is usually placed in
one of five classes whose value is expressed as a decimal in the formula.
Following values are assigned based on condition of tree: -

Class Tree Health Characteristics Score

Excellent | Root plate is undisturbed, trunk is sound and solid. | 1.0
Excellent vigour with well-formed canopy

Good Moderate damage and defects in root plate, trunk and | 0.75
canopy

Poor Major (more than 50%) damage and defects in root | 0.5
plate, trunk and canopy which would be very difficult
to restore

Note: If a felt tree is not found at site, then the condition factor shall be taken as Good.
If tree is found felt and it is difficult to find the condition, the decision will be taken
based on surrounding habitat and the time series of satellite image like google images
elc.

B.3 Score Chart for Location Factor

It is based on the functional and aesthetic contribution that a tree makes to
a site and the importance of the location in the context of the broader
community.

Site location Score

Tree located in wild life sanctuaries, national Parks, Conservation | 1.0
Reserve, RF/PF, Eco sensitive Zone, Van Panchayat

Tree located in Nagar Nigam Area | 0.85
Tree located in Nagar palika Area 0.75
Tree Located in Nagar Panchayat Area 0.65

Location in rural landscapes. Higher score to be given to trees | 0.50
based on their proximity to commercial areas
L
\i//’ ) 5113




Note: Ifaitree is in the area designated under class Good and in Nagar panchayt Area
and of religious importance then the score of one scale up category for calculation of
Environment compensation. For exampa,% banyan tree is in good class (in Nagar
Panchayat area) and designated as religious importance of local community then the
location factor shall be considered as assigned for Nagar Palika Arvea i.e. 0.75 instead
of 0.65.

B.4 Royalty Value

For every tree which is felt, the Government has levied an amount as a
royalty. The amount of such Royalty is proposed to be deducted and the
final value so obtained will be termed as Environment Compensation.
Royalty value is notified per unit volume of the tree and the volume of the
tree shall be calculated from the Dia class table. This is to clarify that the
respective departments also obtained penalty for illegal felling of trees,
which is higher than the Royalty value, but in the environment
compensation regime only the Royalty value will be considered.

lustrative example for calculation of Environment Compensation of
different type of trees in different conditions is placed at Annexure-II.

C.  Disclaimer

e This formula is not applicable on felling of such trees which are felt by
obtaining requisite permission from the competent authorities.

® This formula is also not applicable to the species which are under
exemption category as notified by Government from time to time.

e y it
= s%ﬂ:‘“ T it Phils

Dr. RK. Chaturvedi Panwar Dr Ankur Kansal
Asst. Scientific Officer Asst Env. Engineer Environment Engineer Environment Engineer
UKPCB UKPCB UKPCB KPC
f 43
& R —_
VedPal S Dr Rajiv Pandey Dr B.S. Adhikari
Scientist-D Scientist-F Scientist-G
Forest Research Institute Indian Council of Forestry Wildlife Institute of India

Research & Education

/ﬁarahg Madhukar Dhakate

Member Secretary, UKPCB
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